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Notes of The 
Registry 

Order of The Tribunal 

  Heard ld. counsels for the applicant and the 
respondents. 

 

2.  Ld. counsel for the applicant submitted 
that he wants to withdraw the OA and he has 
filed a memo accordingly. 

 

3.  Ld. counsel for the respondents submitted 
that the respondents have extended the 
relief as claimed in the OA, to the applicant 
and he has already filed an additional 
affidavit to that effect which is taken on 
record. 

 

4.  OA is disposed of as withdrawn. No order 
as to costs. 
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